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NATIONAL COMPANY LAW APPELLATE TRIBUNAL
2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 03.11.2026

NOTICE

Please take notice that the following matters listed in the Court — IV on 06.11.2026 will

not be taken up. The next dates of hearing will be notified later.

d

S. No. | Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. | Comp. App. (AT) | Brihanmumbai Municipal Atishay Jain Shardul S. Shroff
(Ins) No. 653 of Corporation Vaijayant Paliwal- R1
2026 & I.A. No. Vs. Chitranshul A. Sinha
2545 of 2026 Pravin R. Navandar Shivam Shorewala-
Erstwhile Resolution Professional & R3&4
Ors. Sagar Bansal- R2
With
2. | Comp. App. (AT) | Sharad K. Shah Prakhar Tandon Saurav Panda
(Ins) No. 655 of Vs. Aditya Marwah- R1
2026 Hotel Horizon Pvt. Ltd. & Ors. Chitranshul A. Sinha-
R3
Sagar Bansal- R2
3. | Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Chitranshul A. Sinha
(Ins) No. 1990 of | Vs. Shivam Shorewala
2025 Asset Care Reconstruction Rakshita Bhargava
Enterprises Ltd. & Ors. Palak Arora-R1 & R3
Vaijayant Paliwal
Tanya Chib-R2
With
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Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Saurav Panda

(Ins) No. 250 of Vs. Vajayant Paliwal- R1

2026 Pravin Navandar & Ors. Diwakar Maheshwari
Pratiksha Mishra- R2

(With Defects) Chitranshul A. Sinha
Shivam Shorewala-
R3

With
Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Saurav Panda
(Ins) No. 1126 of | Vs. Aditya Marwah

2025 & I.A. No.
6933 of 2025

(With Defects)

Pravin R. Navandar & Ors.

With

Tanya Chib
Vaijyant Paliwal-RP
Ayushi Bansal-R2
Chitranshul A. Sinha
Akshita Sachdeva

Comp. App. (AT)
(Ins) No. 1169 of
2025

CFM Asset Reconstruction Pvt. Ltd.

Vs.
Sagar Sharma & Ors.

With

Chitranshul A. Sinha

Sahil Monga
Alikhya Sattigir
Shashank Sharma
Anoop Rawat
Saurav Panda
Vaijyant Paliwal

Comp. App. (AT)
(Ins) No. 1170 of

JM Financial Asset Reconstruction
Company Ltd.

Ayushi Bansal

Sahil Monga
Alikhya Sattigir

2025 Vs. Shashank Sharma-R1
Sagar Sharma & Ors. & R2
Anoop Rawat
Saurav Panda
Vaijyant Paliwal
With
Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Vaijayant Paliwal
(Ins) No. 1201 of | Vs. Anoop Rawat
2025 Rohit Mehra & Ors. Saurav Panda
Vaijayant Paliwal
(With Defects) Aditya Marwah
With
Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Chitranshul A. Sinha
(Ins) No. 1991 of | Vs. Shivam Shorewala

2025

Pravin R. Navandar & Anr.

With

Rakshita Bhargava-R2
Saurav Panda
Vaijayant Paliwal
Tanya Chib
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10. | Comp. App. (AT) | Sagar Sharma & Anr Sahil Monga Saurav Panda
(Ins) No. 106 of Vs. Vaijayant Paliwal
2026 Pravin Navandar & Ors. Aditya Marwah- for RP
Chitranshul A. Sinha
Shivam Shorewala-
(With Defects) R2&4
With
11. | Comp. App. (AT) | Sagar Sharma & Anr Sahil Monga Saurav Panda
(Ins) No. 107 of Vs. Vaijayant Paliwal
2026 Pravin Navandar & Anr. Aditya Marwah- for
RP
(With Defects) Chitranshul A. Sinha
Shivam Shorewala-
for CoC
With
12. | Comp. App. (AT) | Sagar Sharma & Anr. Sahil Monga Saurav Panda
(Ins) No. 114 of Vs. Vaijayant Paliwal
2026 Committee of Creditors & Ors. Aditya Marwah- for
R2
(With Defects) Chitranshul A. Sinha
Shivam Shorewala-
for R3
13. | Comp. App. (AT) | Raoul Thackersey Geetika Sharma Yamini Sharma

No. 266 of 2026

Vs.

Devaunshi Mehta nee Thackersey &

Ors.

Udipti Chopra- R1
Kunal Vaishnav- R2
Abhirup Dasgupta
Vagisha Tiwari- R3
Shyam Kapadia
Rashna Dastur- R4

By order of Hon’ble Officiating Chairperson

Registrar
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